HIGH COURT OF MANIPUR
AT IMPHAL

OPENING BALANCE, INSTITUTION, DISPOSAL AND PENDENCY OF MAIN CASES IN
THE HIGH COURT AND SUBORDINATE COURTS OF MANIPUR FOR THE MONTH OF
FEBRUARY, 2023

HIGH COURT OF MANIPUR
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2902 327 3229 173 33 206 140 33 173 2935 327 3262
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SUBORDINATE COURTS OF MANIPUR
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4939 | 2691 | 7630 188 97 285 247 141 388 4880 | 2647 | 7527
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